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The Ministor of State in the Minls-
try of Education and Scieaiific Re-
search (Dr. K. L. Shrimall) (a) and
(b). A statement iz laid on the table

of the House. [See Appendix V,
annexure No. 50.]
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State Language of Tripura

*1000. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have
received a Resolution from Tripura
Territorial Council requesting that
Bengali may be declared as the State
Language of Tripura; and

(b) it s0, the action taken thereomn?

The Miunister of Home Affairs (Shri
G. & Pant): (a) Yes.
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(b) The matter iz under considera-
tion,

Opium Laws (Amendment) Act, 1987

°1007. Shri Vajpayee: Will the
Minister of Finance be pleased to
state:

(a) the steps taken by Government
to give effect to the provisions of the
Opium Laws (Amendment) Act, 1857;
and

(b) the total number of cases of the
breach of the provisions of this Act
registered so far?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) The provi-
sions of the Opium Laws (Amend-
ment) Act, 1957 have already come
into effect and the State Governments
have been informed that they may
frame such rules as they consider
necessary for the control of poppy
husk within their States.

(b) No case of breach of the pro-
visions of this Act hag been reported
so far by the State Governments.

Brass Two Anna Coins

%1008. Shri Hem Raj: Will the
Minister of Finance be pleased to
state:

(a) the total number of brass two
anna coins in circulation in the coun-
try; and

(b) the total number of brass two
anna coing withdrawn since 1957t

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) The total
number of nickel-brass two anma
coins in circulation on January 31,
1958 was about 33°28 crore pleces.

(b) From the beginning of Janu-
ary, 1937 upto the end of January,
1058, 8-17 crore pileces were with-
drawn from circulation.





